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OFFICE OF PRINCIPAL DISTRICT 8: SESSIONSJUDGE (I-lQs): DELHI
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1. Non-compliance of the above directions or irnmediateiy proceeding on leave shall be viewed seriously alndlthe
erring official will be liable for suitable disciplinary action.

2. Sh. Anil Kumar, Orderly, EC- 11059 (mentioned Supra at S. No. 07) who is proceeded on leave due to his
illness, consequent upon his joining, is directed to report in the Office Pool, Admin. Branch-iii, Central, THC,
Delhi.

3. in case Regular Dak Peon posted in all JJB{s) of Central District happens to be on leave, he/she shall intimate to
the regular Peon attached with the Ld. Principal Magistrate at .lJB(sl and the Dak work of the concerned JJB
shall be looked after by regular Peon attached with the said Ld. Judicial Officer at JJB(s), failing which strict
disciplinary action may be taken against the said Official.

4. Ali the above mentioned officials who are transferred shall be STAND RELIEVED fro their respective postings
forthwith.
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{SANJAY GARG-ll

PR1NClPAi. orsrmcr s. SESSIONS runes (HQs)
TIS HAZARI CQURTS DEI.I'lI ,

- - Zlgé 'Jil 7 6 ‘ll °9 7' Q Quilt,
ADMIN-ill /Central/F.1[3)/P&T/2024 Dated,Delhi .

Copy forwarded for information and necessary action to:-
Ld. Principal District 8:. Sessions Judges, concerned Delhi/New Delhi. [O 6
Ld. Principal Judge, Family Courts (HUS). South-West, Dwarka.
Ld. Principal Magistrates, JJB-i, ii Er ill, Central District, THC. _.-—--“""' 7
The Administrative Officers (Judicial)/Branch In-Charges, Administration Branch concerned Delhi]New ll
Delhi.
The Accounts Officers/Assistant Accounts Officers, Accounts Branch concerned Delhi/New Delhi.
Dealing Officials, Personal File, Administration Branch- ill, Central District, Tis Hazarl, Delhi.
Dealing Officials, Leave Seat, Accounts Branch (Central), Delhi.

8. The Offi ers/Officials concerned.
ii./?ii£E)l"ficlals, Layers and ACR cell are hereby directed for necessary updation of records as per rules.

Website of District Court.
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10 d. Web Site Committee, Hindi/English, Tis Hazari Courts, Delhi for uploading the said order on the official

Administrative Officer (J), Admn. Branch-iii
Central, THC


